I TEM NO 301 COURT
SECTI ON PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I A Nos. 29/2006 in WRIT PETITION (CIVIL) NO(s). 19 CF 2004

YASHPAL & ANR Petitioner(s)
VERSUS

STATE OF CHHATTI SGARH & ORS. Respondent ( s)

(for clarification of court’s order dat ed 11. 2. 2005 and

report)

Dat e: 08/01/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE G P. MATHUR
HON BLE MR JUSTI CE H. S. BEDI
HON BLE MR JUSTI CE AFTAB ALAM
For Petitioner(s) M. Lakshnmi Raman Singh, Adv.

For Respondent (s) M. Anitesh Kumar, Adv.
M. E.C. Vidya, Sagar, Adv.

M. V. Shekhar, Adv.

M. B.K Satija, Adv.

M. Naveen R Nath, Adv.

M. Anil Kumar Tandal e, Adv.
Ms. Sureshta Bagga, Adv.
Ghanshyam Joshi, dv.

V. K. Monga, Adv.
Satyajit A Desai, Adv.

Anagha S. Desai, Adv.
Venkat eswar a Rao Anunol u, Adv.
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H manshu Shekhar, Adv.

B. Vijayal akshim Menon, Adv.
Rakesh K. Sharma, Adv.

H m nder Lal, Adv.

Y. Raja CGopala Rao, Adv.
Shaki | Ahned Syed, Adv.

Kamal Mohan Gupta, Adv.

N 5555555

S. K. Verma, Adv.

NO. 7

office



Mani sh Sharnma, Adv.
Suprana Srivastava, Adv.
Raj esh Srivastava, Adv.
Ni ki | esh Ramachandran, Adv.
Sudar sh Menon, Adv.
Laxm Arvind, Adv.

Raj Kumar Mehta, Adv.
Prashant Kumar, Adv.

P. V. Yogeswaran, Adv.

Vi bha Datta Makhija, dv.
Manoj Swar up, Adv.
Aparna Bhat, Adv.

S. K. Sabharwal , Adv.
Prashant Chaudhary, Adv.

S. B. Upadhyay, adv.

S S5 5§F 58§85 555 5 5 55F

Sat pal Si ngh, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

I.A. No. 31 is dismssed in terns of signed order.

(Par deep Kurmar) (Radha R Bhati a)
Court Master Court Master
SI GNED ORDER | S PLACED ON THE FI LE ]
4

I N THE SUPREME COURT OF | NDI A
Cl VI L APPEALLATE JURI SDI CTI ON
I.A NO 31 OF 2007
I'N

VWRIT PETITION (C NO 19 OF 2004

YASHPAL & ANR. . ... PETI TI ONERS
VERSUS
STATE OF CHHATTI SGARH & OTHERS ... . RESPONDENTS
ORDER

No one has appeared to press the application.



We have perused the record. There is no merit in

this application which is hereby dism ssed.

[ AFTAB ALAM ]
NEW DELHI
JANUARY 8, 2008



